
suB: High court of Andhra Pradesh - Nomination of sri G.Vallabha Naidu, special Judge forTrial and Disposal of commercial. Disputei lcorr-.r9ial court), visakhapatnam, toundergo training on 77.04.2019 and rg.ba.ior9 ui"virum,.putnuni, to u.''.onoucted byteam of National Informatics centre rrvrcl -nli"? ii.n"g"runts - oRDERS - rssuED.
REF: 1. Letter dated r2.o4.2olg from the Joint Director (sDp & EoDB),O/o. the Commissioner of Industries, VijayawaOi. 

'-

2. High court's retter Roc.No.15g/so/2019, dated 15.04.2019.

The High court is preased to pass the foilowing orders:
sri G'vallabha Naidu, special Judge for Trial and Disposal of commercial Disputes(commercial court), Visakhapatnam. wlio has been nominatea to undergo training onL7 '04'20L9 and 18'04'2019 at visakhapatnam, to be conducted by team of NationalInformatics centre (NIc), in the High couftt retei z;;[.j ;ffi;, is herebypermitted to handover charge of his post to the pri oirtri.t and sessibns Judge,visakhapatnam, whire proceeding to the saio training progrumme.

The Prl. District and sessions Judge, Visakhapatnam, will be in fulladditional charge of the post of sp,-eciat :uJge for Trial and Disposal ofcommerciar Disputes (commerciar court), vi-sakhapatnam, during theperiod of absence of Sri G.Vailabha lvaiduj and

on return from the training, Sri G.Vallabha Naidu, District and sessionsJ-udge, will rejoin duty as Special :uage for Trial and Disposal of commerciat Disputes(Commercial Court), Visakhapatnam.

To

REGTSTRAR (r.T-CUM-C. P.C)
I/c.REGISTRAR GENERAL

1. The Officer.
2. The Prl. District and sessions Judge, Visakhapatnam.
3' 

Tng.Registrar (I.T-cum-C.P.c), High court oiRndhra pradesh at Amaravathi(with a request to instruct the concerned to upload the proceeOingi in the
High Court Website for information).

4' The Special Judge for Trial and Disposal of Commercial Disputes(Commercial Court), Visakhapatnam.
5. The District Treasury Officer, Visakhapatnam.
+Spare.


